RAJASTHAN HIGH COURT, JODHPUR

CIRCULAR

“ul‘

Dated — 2\-8%- 261+

is observed that sometimes designation and name of the court is not
ts passed in cases filed under

y mentioned in the orders and judgmen
cs. - | :
_hérefoi'e,'i;i;:ié enjoined upon all the Presiding Offi:(:'grs that in the orders
i judgments of cases filed under Special Acts, designation/name of the Court

nvariably be mentioned as per respective Special Act/Statute.

BY ORDER

o R
REGISTRAR (ADMN.)
‘Eﬁ[y\v]?;;]-'zo\-ﬁ SIMYy Dated 1\\9}-)M \

Copy forwai:ded 1o all the District & Sessions Judges with the request to
e the same amongst all the Judicial Officers including Special Judges
josted in their judgeship for information and necessary compliance. - o
& % "‘"'\\)
— _REGIS?_TRA_R ADMN.).






